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Translated Copy of Document-2

Government of Karnataka

Ofice ofthe AssistantCommissioner, Kolar Subdivision,Kolar.

Near Court circle, Kolar-563101.

Landline/Fax Number. 08152-222057 email:ackolar@gmail.com

No.:MIN/C.R/49/2022-23 Date:02.12.2022

To,

Senior Geologist,

Department of Mines and Geology.

Kolar

Sir,

Sub: Submission ofreport with respectto the Building stone quarry

Leases granted in sy.no.199 of Devarayasamudra village, Avni

Hobli, Mulabagal Taluk. Regarding O.S. 085/2021 at N.G.T. court

by "ParisaraHitha Rakshana Samithi".

Ref (1) as per the Order dated: 24.08.2021 of Hon'ble N.G.T. court in

OriginalApplication85/2021

Geologist(2)

No:DMG/HiBhu(Kolar)/kagagu/2022-23/ Date: 10.11.2022.

Senior vide letter

(3)TahasildarMulabagilu letter No.:M.I.N./C.R./ 10/ 2022-23/ Date:

16/11/2022, received in this office date: 01.12.2022.

******

With Respect to the subject, "ParisaraHitharakshana Samithi" has filed an

Original Application no.085/2021 regarding the building stone quarry leases

granted in sy.no. 199ofDevarayasamudra village, Avni Hobli,Mulabagal Taluk.

In connection to this application filed, the hon'ble N.G.T court in its order dated:

23/03/2021 has directed to form a joint committee comprising (1) Deputy

Commissioner (2) Deputy conservator of Forest, Kolar district, (3)Director,

Department of Mines and Geology (4) A Senior Officer from Ministry of

Environment and forest and climate change (5)A Senior officer from Karnataka

State pollution Control Board (6) A senior Officer from Karnataka State

Environment Impactassessment Authority and give a detailed report. Asper this
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order the joint committee has given a detailed report on 28/06/2021 and filed

before the Hon'ble court. Further, hon'ble court has in its order dated: 24/08/2021

has askedto givea report regarding whether the area where the crusher units are

working is a "SaferZone for crusher" or "Eco sensitive zone".In this regard,

SeniorGeologist, Department of Mincs and Geology has asked for the report as

per the orderofthe Hon'ble court in reference (2).

So,a direction in this regard has been givento Tahashildar, Mulabagilu to

submit a suitable report addressing the issues pointed by the court in its order,

with respect to the crusher units and building stonequarryleases including sy.no.

199 of Devarayasamudra village.

Tahasildar, Mulabagilu as stated in reference letter no (3), has submitteda

report to this office and in his report stated that the area of sy.no. 199 in which

the crusher units are established and working is already declared as "SaferZone

forCrusher" by Deputy Commissioner vide office letter No: MIN.C.R./45/2012-

13 Date:16.02.2013.so, the present running crushers are situated in the Safer

Zone for Crushers. further submits that a report may be obtained regarding the

area is Eco sensitive zone or not by the Forest department.

Senior Geologist, Department of Mines and Geology in his letter dated:

10/11/2022 has given the details ofcrushers and building stonequarries given in

Devarayasamudra village.

Details of Crusher units

Mulabagilu Taluk,
SI.No. Crusher

Units

Name and Address Taluk
ofowner of Crusher

Village Survey |Govt/Area
Number patta (in

acres)

End
date

Working with| unit

License

License

in n Form

Form "C "C
1) 11.10.2013 Shree Balaji

2)26.12.2018 Crusher, pro. Balaji

Singh,

Yelagondahalli

village

Devarayasamudra
panchayath,

Mulabagilu Taluk

1)11.10.2013 M/s.S.V.Associates
12) 14.11.2018 Yelagondahalli

Mulabagilu Yelagondahalli patta 2-00 25-12-

2023

Mulabagilu Yelagondalhalli 68 1-27 13-11

2023
patta
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village,

Devarayasamudra
panchayath,

Mulabagilu Taluk
3 )10-01-2019 M/s. G.V.V.Stone Mulabagilu |Devarayasamudra 758 2-00 09-01-Patta

cusher Pro. V. 2023

Rajesh.

Devarayasamudra

village, Mulabagilu

Taluk
1) 11-10-2013

M/s. Millennium Mulabagilu Devarayasamudra|790 14-05-Patta I-14

2023
2)

15-05-2019 Stone Crushers, Pro.

Shri. S. Kumar,
Devarayasamudra

village, Mulabagilu

Taluk

Details of CurrentQuarry Leases granted in Mulabagilu Taluk, Devarayasamudra village as in 2022-23

SI.No. Name
Address

and Quary|Date period Date Taluk Village Sy.No. Area Type Minere

of Lease of

LeaseHolders (QL)_
G.V.V

Grant Cxpire Land
873 20 199 5-00

Constructions,

Avni Village,

Mulabagilu

Taluk,

9880680657
Shri. S. Kumar,|9222 20 199 4-00

S/o Subbanna, |
Chamarahalli

village, Huttur
Hobli,

Mulabagilu

Taluk,
Shri.3 928 20 199 2-00

T.V.Srinivas,

S/o

Thimmarayappa,

Vijilapura,

Virupakshi post,

Mulabagilu

Taluk,
P.M.Granites4 1017 199 10-

00export pvt.
Ltd,

129, 7th Main,
5th Block,

Jayanagar

bangaluru-41
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5 P.M.Granites 1018 10 199 110-
export pvt. Ltd,

129,7 Main,
5th

00

Block,

Jayanagar

bangaluru-41
Shri. K. Srirama 1024 10 199 10-
s/o late 00

Venkatarayappa,
Shrinilaya, 2nd

Floor,

Chintamani

563125.
7 Shri. 1034 20 199 10-

R.Prabhakar S/o

M.B.Ramayya,
Neharu Layout,

Town,
Maluru Taluk,

Kolar District.

00

Maluru

Further, during the inspection carried out on date 11/11/2022 atsy.No. 199

of Devarayasamudra village, Avni Hobli, Mulabagilu taluk along with Senior

Geologist, Department of Mines and Geology, Kolar, Revenue Inspector,

surveyor and staff, it is observed that the quarry work is going on and Senior

Geologist has showed the documents pertaining to the quarry leases and

explained that the quarry leases are working with necessary permissions from the

concerned departments as per the rules.

Along with the above information, the report has been submitted for the

further needful action.

Your Faithfully,

Sdl-

Assistant Commissioner,

Kolar Sub-Division.

Kolar
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